IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF AUGUST, 2024

PREVIOUS INSTITUTION DISPOSAL CLOSING
KIND OF CASES BALANCE [ FBI DBI SB[ TOTAL| FB] DB|] _ SB| TOTAL|BALANCE
M A N CASES.:- 01.08.2024 31.08.2024
CIVIL SIDE:-
1 CIVIL FIRST APPEAL 13361] O 4 69 73] O 2 34 36 13398
2 CIVIL SECOND APPEAL 4867 O 0 32 32] O 0 25 25 4874
3 EXECUTION FIRST APPEAL 99| o] O 2 2| O 0 2 2 99
4 EXECUTION SECOND APPEAL 241 of © 0 o] O 0 0 0 24
5 CIVIL MISC. APPEAL 34148| 0| 48| 281 329] O 86 331 417 34060
6 CIVIL REVISION 725 O 0 24 24] O 0 8 8 741
7 CIVIL REVIEW 836] O 1 7 8] O 5 11 16 828
8 INCOME TAX REFERENCE ol of © 0 o] O 0 0 0 0
9 OTHER TAX REFERENCE 131] of 4 0 4] o] 15 0 15 120
10 | TAX CASES ol of O 0 o] o 0 0 0 0
11 CUSTOM APPEAL 13| of 1 0 1 o 1 0 1 13
12 | INCOME TAX APPEAL 471 o 11 0 11] o] 15 0 15 467
13 | WEALTH TAX APPEAL 2l of O 0 o] o 0 0 0 2
14 SALES TAX REVISON 7021 O 0 20 201 O 0 2 2 720
15 | TESTAMENTARY CASES ol of O 0 o] o 0 0 0 0
16 | COMPANY PETITION 6] 0f O 0 o] O 0 0 0 6
17 | COMPANY EXECUTION PETITION ol of © 0 o] 0 0 0 0 0
18 | COMPANY APPEAL 71 of O 0 o] 0 0 0 0 7
19 | COMPANY APPLICATION 130} 0 O 1 11 O 0 0 0 131
20 | COMPANY SUIT 18] 0] 0O 0 0] 0 0 0 0 16
21 COMPANY LIQUIDN. CASES 351 0f O 0 o] O 0 0 0 35
22 | ELECTION PETITION gl 0| 0 0 o] O 0 0 0 8
23 | SPECIAL APPEAL (CIVIL) 34| ol O 0 ol O 0 0 0 34
24 | SPECIAL APPEAL (WRITS) 2327] O] 59 0 59| 0| 53 0 53 2333
25 | CIVIL CONTEMPT 2121 0| 15| 91 106 0 28 13 41 2186
26 CIVILWRITS 89799 o[ 168| 1411] 1579] 0| 124 1908| 2032 89346
27 | RECRIMINATION PETITION ol of o© 0 o] o 0 0 0 0
28 | CROSS OBJECTION 52| Of O 2 2l O 0 0 0 654
29 | CIVIL REFERENCE 51 0f] O 0 o] o 0 0 0 5
30 CIVIL TRANS. APPLICATION 216] O 0 33 33] O 0 22 22 227
31 CIVIL MISC. APPLN. (WAKF TRIBUNAL) 69| O 0 0 o] O 0 1 1 68
TOTAL (A) 150804| 0] 311|1973] 2284| 0] 329] 2357] 2686| 150402
CRIMINAL SIDE:-
1 MURDER REFERENCE 11 of © 0 0] O 0 0 0 1
2 CRIMINAL APPEAL 30087| 0| 34| 449 483] O 6 124 130 31340
3 CRIMINAL REVISION 125971 O 0| 167 167] O 0 201 201 12563
4 CRIMINAL MISC. PETITION 239501 O 0| 775 7751 O 0| 1052 1052 23673
- (U/S 482 CR.P.C.)
5 CRIMINAL MISC. BAIL 2815] O 011267 1267 O 0 998 998 3084
(U/S 438 & 439 CR.P.C.)
6 CRIMINAL CONTEMPT 25| 0] O 0 0] o 2 0 2 23
7 CRIMINAL REFERENCE 11 of O 0 0] O 0 0 0 1
8 HABEAS CORPUS 50| o| 35 0 351 0] 39 0 39 46
] CRIMINAL LEAVE TO APPEAL 1023] O 1 51 82 O 14 174 188 887
10 | CRIMINAL WRITS 2112| o] 25| 126] 151 o] 1e] 279 295] 1968
11 | CRIMINAL REVIEW 10 o o ol o] o 1 1 0
TOTAL (B) 73562| O] 9512835 2930} O 77\ 2829] 2906 73586
TOTAL (A+B) | 224366| 0] 406|4808| 5214| 0} 406] 5186| 5592| 223988
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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR

CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF AUGUST, 2024

PREVIOUS INSTITUTION DISPOSAL CLOSING
S.No. KIND OF CASES BALANCE |FB] DB| sB| TOTAL| FB] DB| _ SB] TOTAL|BALANCE
MISC. CASES - 01.08.2024 31.08.2024
CRIMINAL SIDE:-
1 |CRIMINAL MISC.APPLN. :-
(CRIMINAL INTER. APPLN.)
1 |BAIL IN CRIMINAL APPEAL 5072| o| 57| 144 201| o| 46| 163] 209 5064
2 |BAIL & STAY IN CRL.REVISION 4602 ol of 122 122] o ol 128 128 4598
3 |BAIL & STAY IN CRL.MISC.PET. 232071 O 0| 677 677] O 0 748 748 23136
4 |BAIL&STAY IN CRL.TRAN. PET. & CRLW 1023] 0 ol 121 1211 0 0 228 228 1816
5 |BAIL & STAY IN CRL.CONT.PET. ol of of o of o 0 0 0 0
6 |BAIL & STAY IN CRLLA 15] o] of o o] o 0 3 3 12
7 gﬁ;ﬂ;"'g;ﬂfﬁn‘aﬁcﬁt’eﬁf'ON o] ol 2| 88| 90| o] 3| 40| 43 1013
TOTAL (C) 35785 o| 59|1152] 1211] o] 49| 1308] 1357] 35639
2 | CRIMINAL TRANSFER 104] o] o] 12 12| © of 24 24 92
3 | STAYINHABEAS CORPUS 3l of] of o of] of o 0 0 3
TOTAL (D) 107] o] o] 12 12| o]l o 24 24 95
TOTAL (C+D) 35892 0| 59|1164] 1223] o] 49| 1332] 1381 35734
TOTAL (A+B+C+D) 260258| 0| 465|5972| 6437| 0| 455| 6518 6973| 259722
CIVIL SIDE:-
1 |CIVIL INTER.CASES:-
1 [STAY INI. T. APPEAL a4l o] 3] 0O 3] 0 2 0 2 45
2 |STAY IN W.T. APPEAL / CUSTA 13| o] 1 0 11 0 1 0 1 13
3 |STAYINO. T. REFERENCE 116] o] 3] 0O 3| o 0 0 0 119
4 [STAYINS. T. REVISION 513] o] o] 15 15| 0 0 2 2 526
5 [STAY IN CIVIL IST APPEAL 4532| o 5| 63 68| 0 1| . 40 41 4559
6 |STAY IN CIVIL 2ND APPEAL 2354 o] o 30 30 o 0 20 20 2364
7 [STAY IN EXE. FIRST APPEAL 105 o] of 2 2| o 0 2 2 105
8 |STAY IN EXE. 2ND APPEAL 23] o] of o o] o 0 0 0 23
9 [STAYINC. M. APPEAL 10061] 0| 32| 107 139] o] 23| 284] 307 9893
10 [STAY IN CIVIL REVISION 700] o] o] 21 21 0 0 8 8 713
11 |STAY IN CIVIL CONTEMPT 20| o] 1 0 11 0 0 0 0 21
12 [STAY IN SPL. APPEAL (CIVIL) 26] o] o] o o] o 0 0 0 26
13 [STAY IN CIVIL TRANS. APPLN. 209] ol o] 30 30| o 0 20 20 219
14 |STAY IN COMPANY CASES 23] o] of o ofl of] o 0 0 23
15 |STAY IN SPL. APPEAL (WRIT) 2024] o] 53] © 53] o] 49 0 49 2028
16 |STAY IN WRIT PETITION 60548| 0| 142| 1257 1399 o 81| 1371] 1452] 60495
TOTAL (E) 81311| 0] 240| 1525] 1765| o) 157| 1747 1%04] 81172
2 | CIVIL MISC. APPLICATIONS 4723] o] 30| 232 262] o 33 138] 169 4816
3 | CIVIL MISC. CASES U/S-5 12468] 0| 55| 293 348] o 56| 225] 281 12535
4 | EXE.MISC.APPLICATION ol of of o o] o 0 0 0 0
5 | LEAVE TO APPEAL TO S.C. 11 ol ol o ol o 0 0 0 1
TOTAL (F) 17192] o| 85| 525] 610] o] 89| 361] 450 17352
TOTAL (E+F) 98503| 0] 325|2050] 2375] O] 246| 2108 2354] 98524
TOTAL (C+D+E+F) 134395| 0] 384] 3214 3598| 0| 295| 3440] 3735 134258
GRAND TOTAL (ATOF) 358761| 0| 790 8022| 8812] o] 701| 8626] 9327| 358248
Dt. : 11-09-2024 16:54 |
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